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CENTRAL AOMINISTRATI VE TRIBUNAL PRINCIPAL BENCH

» 0o No.1245/93
aND
C.P.Nc.234/99 p

New Delhis this the ¥ day ofFebruary,2000.

HON'SLE MR, S, Re ADIGE VICE HaIManN(a).
HON'SLE MR, KULDIP SINGH MemBeR(3)

O, Se U‘\OD Tay
§/0 Late H.ll, 5. hopra,

R/fc B=227, NDa Flats,
Timarp ur,

Dal hi =54 sescccregpnlicant,
(3y adwcates Sri arun Bhardwal)

Versus

1. Oelhi Ad“ini Stration’
. through its Secratary,
Ol ractorate of Technical
Education,
Rousse AVenua,
NEU 'blhio

2. Secrat-ry,
Ministry of Human Resources Development,
Govt, of India,
91a9tr1 Bhauaﬂ,
New OBlhi,

3. Sacretary,
Union Public Service Commisczion,

toelpur House
Sha %d’tan s’-’b:w:ﬂ,

# r\“f-?ld DE‘Ihi s e e Raq’ondsﬂt.‘
(By adwcates shrl Surat singh )

ORDER
HON'SLE MR, So ReADISE VICE GHalman(a),

mplicant seeks appointment as Firaman

Instructor (Printing Technology)., He possasses
a post graduate diploma in 300k publishing. Ong of
the essential qualificaticn for mpointment to the

post of Foreman Instructor(Printing Tadhnology) as
: per rel ewant Recruitment Rules is a ODiploma in

Printing & Allied Trades (or its equival ent),
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The question for adjudication is whether the post
graduate Diploma in Book publishing possessed
by spplicant can be degned to be equivalent to a

Mploma in Printing & Allied Trades.

2. Heard both sidese

3 From a perusal of applicant’s ouwn
regpressntation dated 25.5,°9 placed at panes 245-250/¢

of respondents' relevant file MNo,11/382/85/Te/aD

which has bgen chown to us, it is el ear that he
asserts that the axpression Niploma in Frinting & allied
Trades means either Oiploma in Printing or Diploma

in allied Trades, and ths post graduate Oiploma in

Bcok Publishing poesgssed by him is equival ent to

a Oiploma in Printing Tedinology and on that basis

he is eligible for =ppointment,

4, ol Houwever, the association of Indian Universties
thich the competent authority to d stemine the

squival ence of different acadani o/professional wurse
curricula in their letter dated 22.11.9{pme 140/C

of above file of respondents) hava stated cl early

that the diploma in BSook Publishing and Niploma in
Printing Tedinology havs different eourse objectives,
curriculum, oligibility raquiraments etc, and there
does not sean to have justification for mnsidering
aquation of the progranmese Tis view has bgen endorsaed
by the Ministry of HRD (%eptts of Secsndary Education

& Highgr Education) in their let:er dated 6,12, 99

addressed to respondents,
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5, In tha light of tha above, we are s=atisfied
that applicant does not possess one of the essential
qualifications for cwonsideration for appointnent
#s Foreman Instructor( Printing Technology), and the
0a warrants no interferences INn this backg round,

C.PoNoo243/99 also warrants no Further action,

6. 04 No.1245/93 and C,P.No.243/59 are dianissed
No o sts,

7. Let a mpy of this order be placed in each case
record,

k\% { 54 q.qax{o&%

( KULDIP SINGH )
"'B"IBER(J) VICE C‘HAIR’IAN(A).
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